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This outstanding achievement, the first
by & d=veloping country, marks yet another
milestone in our efforts to harness the
bencfits of madern scicnce and technology
for national devclopment. Apart from
their purely scientific objectives, research
and tcchnology involving the peaceful
uses of oiler sapce, can contribute signi-
ficantly to the solution of economic and
social problems.

The satcllite and the entire ground sys-
tem neceded for launching and mainte-
nance were built within a short period of
less than three years. I should like to
place on record my own and the Govt's
decp appriciation of the dedicated and
cygnscientious work of our scientists and
engincers in the Indian Space Research
Organitation under the leadership of
Prof. Satish Dhawan and all the others
who collaborated. I should also like to
take this opportunity to coniey our thanks
to the Soviet Union for their help during
the project and for making available the
launch facilitics.

17-32 hrs.

DEMANDS FOR GRANTS,
1975-76% - Contd.

Minstry of CoMMERCE

MR. SPEAKER : The House will
now take up discussion aud voting on thr
demands for grants under the control
of the Ministry of Comme:ce.

SHRI PILOO MODY (Godhra)
Mr. Speaket, before you move on  to the
next item, since the Prime Minister said
that on her own  behalf and on behalf
of the Government. T wanl to make. ..

MR. SPEAKER : What is this practice
I am standing and you also get up.

SHRI PILOO MODY : The qucstion
of standing or sitting... (Interruptions)
Before you move on to the next item, 1
want to make one submission.

MR. SPEAKER : [ am notatall willing
to listen to you, unless you first sit down

*Introduced with the recommendation
f the President.
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I had already congratulated the scien-
tisty on hv.-halfy of the House and myself
and 1 have also informed them that the
hon. Prime Minister would be making a
statement.

SHRI PILOO MODY : Just becaust
-I did nol say : point of order.

MR. SPEAKER : The¢ House wil
now take up discussion and voting on
the Demands for grant, Nos. 11 and 12
under the control of the Ministry of Co-
mmerce for which six hours had been
allotted. Hon. Members prowent in the
House and destrous of moving thewr cut
motions may scnd slips to the Table
within 15 mmutes idicating the serial
number of the cut motions they would
like to move,

Demanp No. 11—MinstrY oF CoMMERCE
MR. SPEAKER : M(»tion. moved :

“That a sum not exceeding
Rs. 73,20,000 on Revenue Account be
granted o the President to complete the
sum necessary to defray the charges
which will come in course of payment
duting the year ending the 318t day of
March, 1976, in respect of *Ministry
of Commerce.”

DemAND No. 12—ForeElcN TRrADE AND
Exvort PRroDUCTION

MR. SPEAKER : Motion moved

**That a sun not cxtecding
Rs. 1,66,43,08,000 on Reveyue Account
and not exceeding Rs. 2,38,96,03.000
on Capital Account be granted to the
President fo complele the sum necessary
to defiay the charges which will come
in coursc of payment during the year
cnaingt he 318t day of March, 1976, in
respect of ‘Foreign Trade and Export
Produciion’.”

SHRI MANORAN]JAN HAZRA
(Arambagh) : Mr Speaker , the country’s
economy and prosperity cen be judged
only by the performavce of trade and
Commerece.

17.33 hrs.

[Suri VasanT SaTue mn the Chair] I am
sorTy to say that in our country, the purfor-
mance of the Government of Indin in
regard to these things i9 neither satisfactory
nor hopeful.

Since our independence, long 17 years
have clapsed but the Government of India
had not tuken any lesson from the major
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world events with 3 view to maintain the
balanee of trade in the country. So
an adverse effect has become the net
result.

In spite of this fact, the official spokes®
men of the Government make tall claim?®
about & *break through’ in cxport trade-

also make propaganda about the
‘unprecedented increase in export earn-
ing'. Let us examine the hollowness of
this propaganda.

According to the figure supplied by
the Government, India’s export during
1973 - 74 reached a total of Rs. 2483
crores, This was higher by Rs. 512
crores or 26% compared to the expots
of the previous year, 1972 -73. Though
the compound growth rate of exports during
the first four years of the fourth plan
was only 9.7% per annum, with the-so-
called unprecedented increase . cxports
during the last year of the fourth plan,
the average annual growth rate for the
fourth plan as a whol¢ wurked out to
12.8%. The figure relating to the growth
of exports, however, conceals the serious
crisis into which our foreign trade his
fallen. Tirstly, the predominant piopor-
tion of the wcrease w1 export 18 the direct
result of world inflition Many of our
export commodities receaved hugher unit
values because of inflationary rise in prices
in the major markets in the  capitalist
world. Secondly, during 1973, for-cxam-
ple, world exports expanded by 37.8Y%.
In the case of all the dev -loping countit s,
the rat: of growth of exports m 1473
was 45% - This does not wclude the
fantestic rate of growth of cxports of the
oil producing countries of West Asia.
If we consider all the developing cour trics
of the capitalist world, excluding the oil
producing countrics, it will b .een that
their share in world cxports was 11 7%
in 1972. It increased to 12.4% in 1973.

On the contrary, India which boasts
about ‘unprecedented increase’ in cxports
wimel.leic'l a decline in its share o{[i'a world
exports from 0.6% in 1472 to 0 63% in
1978 In other words, it was preciscly
during the period of absolute increase
in export valuc that India’s share in world
export, declined. This can, by no stretch
of imagination, be described as an achieve-
ment in the export front, In fact, Indie’s
declining share in  world exports should
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be viewed as a reficction of the serious
crivis in which Indian economy isplaced.
India is being reduced as a smaller and
smaller partner in world erade and comm-
erce in relative terms,  Itis surpriting that
the Governenmt of India takes credit for
the so-calird ‘export expansion’ at a time
when India’s share in world trade comti-
nues to decline.,

An equally serious aspuct of the pro-
blem is the continuous erosfon of our for-
cign exchange reserves due to the unpre-
cedented increase in imports relatively to
exports. Total imports during 1973—74
reached the level of Rs. 2,020 crores,
marking an incrcase of 56% compared to
the previous year when total imports
were only Rs, 1,867.4 crores,

In fact, the value of imports of scven
commodity ?mups, namely, foodgrains,
vegetable coils, petroleum and petrojeum
products, fertilizer and fertilizer raw ma-
terials, non-ferrous metals, iron and stecl
and capital goods increased by the fap-
tastic rate of go per cent during 1973- 74
compared to the earher year 1972—73.
As a result, India’s balance of trade and
foreign exchange position wersened. In-
dia’s balance of trade, which showed a
surplus of Rs. 103.4 ciores in 1972—73,
turned nto a serious deficit of Rs. 437 7
crorcs in 1973— 74.

Sir, I would now come to the jute indus-
try. The cultivators as well as the workers
thott who are the backbones of this ivr-
dustry, art being cxploited mercilessly
by the jute barons. With a view to carn
more foreign exchange, the¢ cultivators
once were told that they would get the
price of three maunds of paddy for one
maund of jute, Sir, the market pricc
of one maund of paddy is Rs. 50 and
according to that , the price of three mau-
nds of paddy is Rs, 150. But, how much
our jute cultivators are getting? It is not
more than Rs. 50. Therefore, in every
transaction our jute growers are being
cheated by Rs. 100 per maund.

Sir, I do not know what brand of socia«
lism the Government will bring in this
country by allowing this type of naked
exploitation over the jute cultivators.

If we come to the other side of the pic-
ture, we would be able to find, the same
condition has been prevailing over the
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wr workers. When the jute barons carn
100 crores by way of profit, thc wor-
ker? are not given their due share in the
same.  But when the industry faces the
slightest of difficulties, it secks to shift
the burden on the workers, in which it
reccives all support from the Government.

At the time of the withdrawal of th
last jute strike it was agreed that there
will be no victimisation or retrenchmeat of
workers. But large-scale retrenchments,
lay-offs, have already started on the plea
that the industry is facing & slump. Since
the withdrawal of the strike, about 30,000
badhi workers other than ‘registered” and
‘special’  padlies, have been struck off
the rolls and thrown out of employment,
Im many jute mills production has b-en
reduced by 15 per cont on the plea of
shrinkage of market, and 1t is apprchen-
ded that another 3o,000 workers are shortly
going to be thrown out of their jobs.

Sir, it is true that jute exports have decli-
ned by g. 1 per cent in value from Rs. 250
crores im 1972-73 to Rs. 227.4 crores
in 1973-74 and for this decline the Go-
vernment has tried to make responsible
the workers, beeause they were compelled
to resort to strike. The Government
has not taken Into consideration the other
factors. Firstly, the jute industry is ap
exploitation oricnted indystry. It exploits
the peasantry as well as the workirs.
Seeondly, the machines which are being
us"d in the industry are out-dated. Third-
dly, there are deep-ruoted corruption and
malpracticcs in all the spheres of the in-
dustry.

Sir, here is a document with me issued
by the Secretary of the IJMA, bearing the
number 107D, dated 24th March 1975,
in which the Secictary has written :

“During the Jute Delegation’s recent
visit to North Amcrica a large num-
h*r of complaints wrre made
by hessian importers and bag manu-
facturers over the slow but definite
declinc in hessian quality that has
become apparent in only the last 6
months.

“While our North American friends
are natyrally about peor
quality as we wnderstand it in Cal-
cutds, they aré particularly distressed
over short yardage which they
fool is doliberate and twn be casily
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avoided, and is a ty the
most  comnmon mm;m through
the Usited Stat~s and Capada
today, Bangladesh is meant tp be
main culprit in this area, bat
unfortunately many Indian Mills
are included in tac listof offeaders®

This is one of the causcs for the decline
m Jut* trde.

Now 1 will come to textiles. with
regard to the Textile industry, I would
%Y that this industry should br nmatig-
naliseq immediately, At present the ins-
talled capacity is not bring fully utilised.
The machines are outwdated and not
being moderniscd.  Shortage of Cotton
continues to exist. workers are not get-
ting their hiving wages. Lay-off agd
tetrenchment have become the order of
the day. Due to larger export, the per
capita availability has gone down. The
most strange part of the industry is this
that there is no cqualisation of price in
respect of Cotton. Day in and day out
this matter has been raised in this August
House and nutside too, from all quarters,
irrespretive of rarty affiliation, Though
the west Bengal Government is incapable
of doin any good to the country, they
have also demanded this cquabsation of
pricc. The w st Bengal textile industry
suffers much more than any other part
of the Country because 1t has to buy cotton
at a higher rate than the rest of India,
Ts 1t justice or unifinm behaviour on the
part of the Gentre towards all States?

Now I will pass on to the Tea Industry.
Tea, another important traditional commo-
dity in India’s export List, has also been in
serious difficult <s. Tea exports declined
in value by Rs. 2.4 crorcs in 197374
compared to the previous year, is
was duc to a fall in both unit values and
volume of exports. The volume or quan-
tum of €xports m 1971-72 was 207.4
million Kg. Itdeclined to 193°2 million
Kg.in 1972-73 and to 190.3 million Kg.
in 1?73—74. In terms of value, the decline
was from Rs, 156.3 crores in  1p71-72
to Rs. 147.g crores in 197273 and to
Re. 144.9 crores in 1973-74.

It is well known that a substantial por-
tion of India's tea production and trade
are still in the hands of private forcign
plantation companies. Despite repeated
demands, the Government of India has
not taken any action to remove the fondign
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[Shri Manoranjan Hazara] Unless it is looked ioto, the .
try which mope thl:‘*lnu?j

Foreign companies bave neglected toa
plantations in India, m them only
a5 a means for making g money, As
a result, replanting operations have becn
seldom Large number of
tea estates have tea bushes which are
overaged, needing immediate re-plan-
ting. But the huge sums of money in
reserve funds originally kept apart for
re-planting have been used up by these

_concerns to declare dividendd
to their share-holders abroad. No
wonder that the problem of “sick” tea
gardeng has assumed very serious pro-
portions.

As regards coffee, the entire export
trade is m the gr_i&eof non-qfficial and
private traders, ¥, in connivance
and blending com-

nies abroad make enormous profits

y some unfair means. This has been
revealed in the 139th Report of Public
Accounts Committee, So, my Sugges-
tion is that hte entire export trades
should be done by the Coffec Board

Further, I suggest that the Coffee
Board should remain outside the influ-
ence of big coffee traders and it should
be duly re-constituted in the interest of
the country,

About the coir industry, the coir pro-
ducts have been able to get higher ex-
port earning despile some reduction n
the gquantum of goods exported. Yet.
the monopolists, merchant exporters
and traders have been making a hue
and cry about the crisis facing them

In fact, the crisis in the coir industry
is a crisis facing the workers and not
the owners of big property and mer-
chant exporters They want to introduce
machines for having a larger profit.
Though a Central Mimster assured 1n
Yhe other House that he was against
the introduction of machines in the
coir industry, despite that. the Govern-
ment of India, the Coir Board and the
Kerala  Government with  Shri
V, T. Thomas as Industty Minsler,
bave joined together in an unholy alli-
ance with Coir monopolists to mntroduce
mechanisation indiscriminately and to
protect the interest of capitalists, traders
and exporters in the quest for more

which is entrusted with the responsibi-
lity of ensuring imports of raw cashew
from abroad, mainly, African countries,
such as, Tanzania and Kenya, has shown
1ts incompetence in undertaking its res
ponsibilities in time. Because of the seri-
ous shortage of imported raw cashew, a
large number of factories have been
closed down, throwing thousands of
poorly paid workers out of their em-
ployment,

Here again, the limitations of the pro-
duction base are getting exposed. As
is well-known, the cashew industry had
entered a period of scrious crisis because
of the attempts on the part of the
cashew ‘raders, merchant exporters and
monopolists to decentralise the industry
into cottage Ievel units, called “Kundi-
varappu”. It was only after bitter
st es by the cashew workers that
the Government decided to step into
the indusiry and initiate a scheme of
allocation of imported raw cashew to
only eligible units which implement
minimum wages and give the legal
rights to the workers. Unfortunately,
even this scheme is not being imple-
mented properly so that unemployment,
under-employment and depression of
wages have become the order of the
day in this industry which contributes
valuable foreign exchange to the nation

Then, there is an instance of corrup-
tion. I would like to draw the attention
of the hon, Minister to this. The
Indian Institute of Foreign Trade has
published several Market Research Re-
ports which are completely plagiarised
Confidential information from Foreig
Market Survey Reports has been bodily
shifted and put in the IIFT’s Market

reports without any acknow-
oty o e enout | patential of
a on export potential |
™ ta r andy ™oy "SAML
pu a
American  Market  Rescarch
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despite the fact that theyhad
l?l;mytﬂpdlud that no part of m'l’“"
should be used by anyone else without
prior permission and  acknowledgement.

'U'his plagiarised report was done under
the guidance of Shri V. Vithal Babu,
Deputy Director General of the IIFT
against whom there are several other seri-
ous charges of corruption, nepotism,
favouritism and irregularities in appoint-
ments and promotions. The Sc cretary
of the IIFT, Shri I. N. Tandoan, 18 now
under suspention and he has been charge-
sheeted on several counts of irregularities
committed in collusion with Shri V. Vithal
Babu. I demand thata public inquiry be
condycted in to all the charges of corrup-
tion agzinst the Deputy Director-General,
Shri V. Vithal Babu and Sceretary Shri
1. N. Tundon, rided by the CBI, if nece-
ssary, and they should be suitably pu-
nished.

Lastly, I waut to say that the balance
of trade must be favourable. Otherwisc,
imports will rise to an unlim:ted capacity
and exports will go down, and as a result
of this, Government will be compelled
to fill the gap for earntng forcign exchange,
export more and more and even essential
commodities inthe country willbeexported.
This type of trade policy must go otherwise
we have no future—if this goes on for an
unlimited period.

SHRIC. K. CHANDRAPPAN (Telli-
cherry) : 1 beg to move :

+*That the demand under the Head
‘Ministry of Commerce’ be reduced
by Ras. 100.”

[Failure m developing trade an
commeree with Cuba. (1)]

«That the demand under the Head
‘Ministry of Commerce’ be reduced
by Rs. 100.”

eed for promotion of export of coir,
E:la:t&loumfhr cashew and fish pro-
ducts. (a)]

R et
‘Mi merce’
Rs. 100."

[Need to esport natural rubber (3)
12~ L8 [ND]/7s
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“That thedemand under the Hoad
‘Ministry of Commeroce* be reduced
by Rs. 100."

{Neﬁd for urgent measures to be
taken for the promotion of export of
ready-made garment made out of
héndloom materials. (¢)]

“That the demand under the Head
‘Ministry of Commerce’ be reduced
by Rs. 100.”

Need for tlic expansion and diversi-

tion of the work of the Hand-
loom Design Centie in Cappanore,
Kenal... (5))-

“That the demand under the Head
‘Ministry of Commerce’ be reduced
by Rs. 100.”

[Need for liberal financial assistance to
handleomindustry to withstand the
present cris s in Kerala due to  the
?35" of the market for crape cloth.

“That the demand under the Head
‘Foreign Trade and E'qeort Production’
be reduced by Rs. 100",

r
[Need to provide liberal financial assis-
tance for the stabijlisation of traditional
oriented industries like “coir,
cashew and handloom. (11)]

“That the demand under, the Head
‘Foreign Trade and Export Production’
be reduced by Rs. 100."

[Failure to protect the cra; ucts
:;f t;:]e hand indumyﬁ "ﬁ‘:.;.
e

“That the demand under the Head
“Poreign Trade and Export Production’
be reduced by Ras. 100."

[Failure to supply snfficient quantity

raw ul.hewvnuts to Kerala for
stabilising that industry and to provide
employments to workers round
they ear. (13)]

«That the demand under the Head

‘Porei Export Produetion’
b:m;;d h?‘li 100.”



B, G.,1975-76

[8tn € K Chandrappan]

[Need for nationalisation of thesck
tea plautations. (14)]

+“That the demand under the Head
'Foreign Trade and Export Produc
ticn’ bt reduced by Rs 100"

[Need to protect the interests of the
small c)ffec pioducirs (15)]

*That the demdnd under the Head
‘Foreign Tiade and Export Produc
tion’ be reduced by Rs 100’

[Need ta take over the export trade
(16))

**That the demand under the Head
‘Foreign Trade and Export Produc
tion” be riduced by Ry 100

[N*ed for tak ng >ie1n  measures t
enforct quality contrel m handloom
productien  (17)]

«That the d*mand under the He,
‘Foteign Trade ind Export Produc
tipn® bt reduced by Rs 100

fNeed tc lake adequate steps to pre
vent the powerlocin industry from
mndulgmg m nnh¢althy competition
with handlc um industry byproducing
matenials »f the same pattern  (18)]

*That the demand under the Head
Foreign Tiade and Export Produc
tion’ be reduced by Re 100"

[Need for enforcing an all-India wage
policy fcr the handleem workess (19)]

SHRI SARJOO PANDLY (GHAZI

PUR) T beg to move

“That th¢ demand undér the Head
‘Minstry of Commerce’ be reduced
by Rs 100"

[Pailure to rémove shortcomings 1n the
management of foreign trade (20)]

AFPREL 31, 1975

SHRI RAMAVATAR
{Pytna) I beg to move
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““That the demand undeér the Head
‘Manwtry of Commeree! be reduced
by Rs. o0 ™

Failure to promote the export ol
{‘ndhn goods and products (21)]

That the demand under the Head
‘Minustry of QGommerce’ be reduced
by Rs 100"

[Failure of the Cotton Corporation
ofIndia to protect theinterest of the
cotton growers (22)]

“That the demand under the Head
Mmisty of Commerce’ be reduced
by Rs 100"

|Dechine of handle m and powerloom
indstury  (23)]

That the demand upder the Heao
M try «f Commerce bhe reduced
by Rs 100"

[Farlure  «  encouraging Indian
Hindicrafts  {24)]

Thatthe d mind under the Head
Minsstry of Commerce' be reduced
by Ry 100 ™

(Farlm~ci the Jute Corporation
anesting the detertoration ¢f  Jute
industry (25}]

SHASTRI

That the dtmand under the Head
Tortign Trade and Export Produs
tion’ be reduced to Re 1.”

[Failure to nationalise foreign trade
(26)]

‘That the demand under the Head
Foreign Trade and Export Produc
tion’ be reduced to Re 1.”

[Faslure to nationalme textile mulls 1n
the country  (27)
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““That the demand under the Head
‘Foreign Trade and Export Produc-
tion’ be reduced to Re. 1.”

[Failure to nationalise tea gardens
and foreign tea companies. (28)]

*That the demand under the Head
‘Foreign Trade and Export Produc-
tion® be reduced to Re. 1.”

[Failure to impose ban on sending
the profits of the foreign tea companies
outside the country. (29)]

“That the demand under the Head
‘Foreign Trade and Export Produc-
tion’ be reduced to Re.1.”

[Failure to ensure workers’ participation
in the management in all the textile
mills owned by private industrialists
and the N.-T.C. (30)]

“That the demand under the Head
‘Foreign Trade and Export Produc-
tign be reduced to Re. 1.”

[Failure to Canalise entire trzde to
the countries which accept rupee pay-
meént or Import Indian Goods which
are available for £xport to and import
from those countries. (31)]

“That the demand wunder the Head
‘Fereign Trade and Export Produc
tion’ be reduced to Re. 1.”

[Failure in developi trade and
commerce with Cf.:%a.. (32)]

“That the demand under the Head
‘Foreign Trade and Export Produc-
tion’ be reduced to Re. 1.”

[Failure in giving jobs to all the hand-
loom weavers and supplying them
required quantity of yarns on reason-
able price (33)]

“That the demand under the Head
‘Foreign Trade and Export Produc-
tion’ be reduced by Rs.r100.”

'[Failure to check recession in mica

trade. (40)]
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“That the demand under the h=ad
‘Foreign Trade and Export Produc-
tion ’be reduced by Rs. 100.”

[Failure to nationalise the mica mine
and trade. (41)]

“That the demand under the Head
‘Foreign Trade and Export  Produc-
tion’ be reduced by Rs. 100.”

[Failure to check the balck-marketing
and smuggling of mica. (42)]

“That the demand under the Head
‘Forcign Trade and Export Produc-
tion’ be reduced by Rs. 100.”

[Need to enter into agreement with all
socialist countries for the export of
mica (43)]

“That the demand under the Head
‘Foreign Trade and Export Produc-
tion’ be reduced by Rs. 100.”

[Failure to ensure remunerative prices
for cotton to the cotton-growers.

(44)1

“That the demand under the Head
‘Foreign Trade and Export Produc-
tion’ be reduced by Rs. 100.”

[Need to check serious recession in
cotton trade. (45)]

“That the demand under the Head
‘Foreign Trade and Export Produc-
tion’ be reduced by Rs. 100.”

[Need to open more shops for the
sale of coarse cloth. (46)]

“That the demand under the Head
‘Foreign trade and Expert Produc-
tion’ be reduced by Rs. 100.”

[Failure to check corrupt and, frau-
dulent practices in foreign trade.
nl,,
“That the demand under the Head
‘Foreign Trcdeand Expert Produc-
ticn’ be reduced by Rs. 100.”
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[Need to open textile factories in
Bihar in the public sector. (48)]

“That the demand uncer the Head
‘Foreign T1rade and Export Produc-
tion’ be redrced by Rs. 100.”

[Need to stop the irregularities going
on in the wextile and yarn factories
in the public, private and joint sec-
tors in Bihar. (40)]

“That the demand under the Head
‘Foreign Trade and Export Produc-
tion’ be reduced by Rs. 100.”

[Need to permit the Bihar Cotton
Mill Private Limited, Phulwaii Shariff
to instal more spindles for its expan-
sion. (50)]

“That the demand under the Head
‘Foreign Trade and Expoit Produc-
tion’ be reduced by Rs. 100.”

[Failure to ensure fair prices to jute
growers. (51)]

‘“That the demand under, the Head
‘Foreign Trade and Export Produc-
~ tion’ be reduced by Rs. 100.”

[Failure to introduce uniform wages
for handloom workers throughout the
country. (521]

“That the demand under the Head
‘Foreign Trade and Export Produc-
tion” be reduced by Rs. 100.”

[Need to export natural rubber. (53)]

“That the demand under the Head
‘Foreign Trade and Export Produc-
tion’ be reduced by Rs. 100.”

[Failure to ban the import of wines
and Luxury goods. (54)]

“That the demand under the Head
‘Foreign Trade and Export Produc-
tion’ be reduced by Rs. 100.”

"[Need to increase the export of
mangoes, bananas and leechis. (55)]
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“That the demand under the Head
‘Foreign Trade and Export Produc-
tion’ be reduced by Rs. 100.”

[Failure to check black-marketing in
cloth. (56}]

“That the demand under the Head
‘Foreign Trade and Export Produc-
tion’ be reduced by Rs. 100.”

[Failure to check black-marketing and
bungling in the sale of controlled
cloth. (57)]

SHRI C. JANARDHANAN (Tric-

hur) : I beg to move

*“That the demand under the Head
‘Foreign Trade and Export Produc-
tion’ be reduced to Re. 1.”

[Failure in giving adequate financial
help to the small and medium indus-
trialists and exporters of marine
products. (34)]

“That the demand under the Head
‘Foreign Trade and Export Produc-
tion’ be reduced to Re 1.”

[Failure to give more powers to Com-
modity boards. (35)]

““That the demand under the Head
‘Foreign Trade and Export Produc-
tion’ be reduced to Re. 1.”

[Failure in prohibiting foreign and
Indian monopoly in entering marine
products exports industry. (36)]

“That the demand under the Head
‘Foreign Trade and Export Produc-
tion’ be reduced to Re. 1.”

[Failure to nationalise the export
and import trade. (37)]

“That the demand under the Head

. ‘Foreign Trade and Export Produc-

tion’ be reduced to Re, 1.”

[Failure to nationalise the foreign ow
ned tea and rubber plantations. (38Y\-
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:‘Tha_t the demand under the Head
_For:slgn Trade and Export Produc-
tion” be reduced to Re. 1.”

[Failure to nationalise the sick textile
mills.  (39)]

“That the demand under the Head

‘Foreign Trade and Export Produc-
tion’ be reduced to Re. 1.”

[Failure of the new import policy in
serving the bestinterests of the Na-
tion. (58)]

§

“Tha} the demand under the Head
‘Foreign Trade and Export Produc-
tion’ be reduced by Rs. 100.”

[Need to re-organise and revitalise
the State Trading Corporation. (59)1

“That the demand under the Head
‘Foreign Trade and export Produc-
tion’ be reduced by Rs. 100.”

[Need toincrease our trade with soci-
alist countries. (60)]

“That the demand under the Head
‘Foreign Trade and Export Produc-
tion” be reduced by Rs. 100.”

[Need to re-organise Indian Trade
Fairs and Exhibitions. (61)]

SHRI DINEN BHATTACHARYA (Se-
rampore) : I beg to move :

“That the demand under the Head

. ‘Ministry of Commerce’ be reduced

to Re. 1.”

[Failure to take over jute and textile
industry (62)]

“That the demand under the Head
“Ministry of Commerce’ be reduced
to Re. 1.”

[Failure to nationalise big tyre manu-
facturing industries both indigenous
and foreign which’export its products

{63)]

“That the demand under the Head
‘Ministry of Commerce’ be reducel
to Re. 1.”

[Maintaining top heavy administra-
tion (64)]

“That the demand undér the Head

‘Ministry of Commerce’ be reduced
to Re. 1.”

[Not introducing the policy of equa-
lisation of cotton price throughout the

country. (65}]

SHRI MANORANJAN HAZRA :1I
beg to move :

““That the demand under the Hea
‘Foreign Trade and Export Produc-
tion’ be reduced to Re. 1.”

[Failure to nationalise jute industry
(66)]

“That the demand under the Head
‘Foreign Trade and Export Produc-
tion’ be reduced to Re. 1.”

[Failure to nationalise the textile
industry (67)]

“That the demand under the Head
‘Foreign Trade and export Produc-
tion’ be reduced to Re. 1.”

[Failure to check the adverse bala-
nce of tradein respect of import and
export. (68)] :

“That the demand under the Head
‘Foreign Trade and Export Produc-
tion’ be reduced to Re.1.”

[Failure to protect the workers’ inte-
rests in tea, coffee, coir and cashewnut
in dustries. (69)] .

“That the demand under the Head
‘Foreign Trade and Export Produc-
tion’ be reduced ta Re. 1.”

[Failure to give substantial financial
help to the small and medium en-
trepreneurs. (50)]

“That the demand under the head
‘Foreign Trade and Export Produc-
tion’ be reduced to Re. 1.”

[Failure to ;')rotect thehandloom weav-
ers (71)]

MR. CHAIRMAN : The cut mations
are also now before the Houre.

SHRI M. SUDARSANAN (Narasarao-
pet) : While supporting the Dc;n:‘mds
for Grants in respect of the Ministry
of Commerce, I compliment the Com-
meice Miypister and his team of ’oﬂ’:cials
for the excellent work done dunng’ the
year. In spité of the wonderful achieve-
ments on the exports side, the trade
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and various other factors
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On the export side we showed do better.
The international inflation was there
and the mv&omo}for exports wm
very good booauwe of various otber
reasons. Stidl e have td do a lot to
crean: more surpluses. Unless we create

i, wé caniot have nioke
expéru in the 1 sector
and in the industrial sectok, we have to

do a lpt. We nced the t of the
State %we‘lﬁ‘n:nﬂl and afo various
otber Union Minfstrits to fncrease the
surpluses.

MR. CHAIRMAN : The hot. Meiber
may cohtinde tomertow. We have to
take up the half-an-hddr discussion.

HALF-AN-HOUR DISCUSSION
MANARASHTRA-KARNATARA BoUNDARY
Drirure

CHAIRMAN : The House will

half-an-hour discussion

to be raised by Prof. Madhu Dandavate.

Before be starts, let me remind the hon.

members of the rule so that, later on,

they do not put me in an awkward position.
Rule 55(5) is very clear. It says:

““There shall be no formal motion be-
fore the House nor voting. The mem-
ber who has given notwe may m.uh:
a short mtement and the Minister
cosicerntd shall reply lhortly Any
member wh:e?“ Previowly in

¥

m‘%&:ﬁ.% &

M.
‘nqjqﬂr) : Thatis, hikea call-attention, '

DANDAWATE,

Please do not do t!m
I".. hn
I will, therefore, request the hon.

hfmben a&lmuhﬂwm&e
lot to formulate their guestidnd right

now and ask a question and not put me
later ont in an awkward position.

SHRI B. V. NAIK (Kanafd) : What
are the compelling circumstances for us
to be reminded of the rwie beckuse 4 ter-
tain amounmt of latitude i aowed in
these debates.

: I will
tbehﬁhtﬁ’lﬂc of {enqﬂ-dnmgw:be m

but don’t stretch it Yoo far.

sHR1D kKan hhv
the persons who have cume mle
are not present. So you
me to put a quecstion.

MR. CHAIRMAN : If anyone of them
js not present, I wall give you a chadee.

Shri Dandavate.

PROF. MADHU DANDAVATE : 1
consder 1t & proud privilage o iitiate
this Half-an-hour discussion on the cve
of a demomtrition that people From the
Mahbarashtra-Karnataka bordek arcas are
going to #tage before the Parliament to-
morrow, to weloome the dumance given
by the ‘formtet Hodne Minter Wt the
dl.lputc will be scttled before the forth-

General Elections and that an
mi‘ch settlement will Be arived at
About a thousand pe from the
Maharashtra border areas bave already
oomc to the capital and they wll

be submitting a memorandim v the
Prime Mimster tomorrow. The Prime
Minister has atready given thedn A
intment. Bhe will micet the depum
of the Mabarsshtrs Blikstun Samiu
at 3 p.m. and I will be very happy if the
discussion that gocs on this evening will
help the Prime Minister M arriving at
a suitable solution.

I might recall that when the situation
m e ¥ arcas was Very m
December last, in reply to my r to
the Prime Minister, the Prime Minister
R e el
197 Y
of i;!leuer which is very relevimu



